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PAPERS LAID ON THE TABLE

R e v ie w  and A nnual R eport o r
M odern B akeries  (I ndia) L td ., N ew  

D elhi for  1975-76

THE MINISTER OF AGRICUL
TURE AND IRRIGATION (SHRI 
PRAKASH SINGH BADAL): I beg to 
lay on the Table a copy each of the 
following papers (Hindi and English 
versions) under sub-section (1) of 
section 619A of the Companies Act, 
1966:

(1) Review by the Government 
on the working of the Modern 
Bakeries (India) Limited, 
New Delhi, for the year 1975- 
76.

(2) Annual Report of the Modern 
Bakeries (India) Ltd., New 
Delhi for the year 1975-76 al
ong with the Audited A c
counts and the comments of 
the Comptroller and Auditor 
General thereon.

[Placed in Library. See No. LT-31/ 
771.

R e v ie w  and A nnual R eports of 
H in d u sta n  H ou sing  F actory  L td ., 
N ew  D elhi for 1975-76 and N ational 
Buildin gs  Con stru ction  Corporation  
Ltd ., N e w  D elhi for 1975-76 w it h
CERTAIN OTHER APEHS IN RESPFCT
t h e r e o f  u n der  C om panies A c t , 1956. 

N o t i f ic a t io n s  u n d e r  T a m il Nadu 
T o w n  and C o u n tr y  P la n n in g  A c t ,  
1971 w ith  a s ta te m e n ts , N o t i f ic a t io n s  
u n d er  D e lh i  U rban  A r t  C om m iss ion  
A c t , 1973, A u d it  R e p o r t  on  a c c o u n is  
o f  C e n tr a l  B oa rd  f o r  P r e v e n t io n  
& C o n t r o l  o f  W a te r  P o l l u t i o n  f o r  
1975-76, and A n n u a l R e p o r t  o f  D.D.A. 
f o r  1975-76.

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE
HABILITATION (SHRI SIKANDAR 
BAKHT): I beg to lay on the Table:

(1) A copy each of the following
papers (Hindi and English versions)

under sub-section (1) of section 
619A of the Companies Act, 1956:

(i) Annual Report of the Hin
dustan Housing Factory Limited, 
New Delhi, for the year 1975-76 
along with the Audited Accounts 
and the comments of the Comp
troller and Auditor General 
thereon.

(ii) Review by the Government 
on the working of the Hindustan 
Housing Factory Limited, New 
Delhi, for year 1975-76.

[Placed in Library. See No. LT-32/ 
77]

(iii) Annual Report of the Na
tional Building Construction Cor
poration Limited, New Delhi, for 
the year 1975-76 along with the 
Audited Accounts and the com
ments of the Comptroller and Au
ditor General thereon.

(iv) Review by the Government
on the above report. <

[Placed in Library. See No. LT-33/ 
77]

(2) A copy each of the following 
papers (Hindi and English versi
ons) :

(i) Statement on the amend
ment of Capital Clause 'V’ of the 
Memerandum of Association of 
the National Buildings Construc
tion Corporation Limited, New 
Delhi.

(ii) Statement on the amend
ment of Article 5 of the Articles 
of Association of the National 
Buildings Construction Corpora
tion Limited, New Delhi.

(iii) Explanatory Statement un
der section 173 of the Companies
Act, 1956 giving details of amend
ments in items (i) and (ii) above.

[Placed in Library. See No. LT-9V


